IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :30-01-2026

Date : 30.01.2026

/20261(30.01.2026 22?:3;025 DIPTI RANJAN SENAPATI |C.O. Order Dtd. 2026-01-29
/2026 30.01.2026 ?28?58;6 M NAYAK C.0. gogig NO- lorder Dtd. 2026-01-28 |BATL-1
12026 (30.01.2026 §§i§58;6 M MOHANTY c.o. gogig NO-lorder Dtd. 2026-01-28 |BATL-2
12026 (30.01.2026 ?28253;025 SP BARIK c.o. gogig NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 g??iggg B.B.MALLICK c.o. gogig NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 ?gﬁgg;zozS M MOHANTY C.0. gogig NO-lorder Dtd. 2026-01-29 |BATL-1
/2026 30.01.2026 2??53;025 M MOHANTY c.0. gogig NO- lorder Dtd. 2026-01-29 |BATL-1
/2026 30.01.2026 2;?53;025 R SETHI c.o. gogig NO- lorder Dtd. 2026-01-29 |BATL-2
/2026 30.01.2026 ?8352;2025 BK NAYAK c.o. gogig NO- lorder Dtd. 2026-01-29
/2026 30.01.2026 22353;025 PK MISHRA C.0. gogig NO- lorder Dtd. 2026-01-29
12026 (30.01.2026 22253;025 S BISWAL c.o. gogig NO-lorder Dtd. 2026-01-29
12026 (30.01.2026 22?53;025 RR NAYAK c.o. gogig NO-lorder ptd. 2026-01-29
/2026 30.01.2026 ?3352;2025 BK NAYAK C.0. gogig NO- lorder Dtd. 2026-01-29
12026 (30.01.2026 25?535025 R SETHI c.o. gogig NO- lorder Dtd. 2026-01-28




BLAPL-

COURT

NO.

12026 (30.01.2026 o8 IR SETHI oy Order Dtd. 2026-01-28 [BAIL-2
/2026 (30.01.2026 22253;025 R SETHI gogig NO- lorder Dtd. 2026-01-28
/2026 /30.01.2026 232535025 R SETHI gogig NO- 1o der Dtd. 2026-01-28 |BAIL-2
/2026 (30.01.2026 222535025 PK MISHRA gogig NO- o der Dtd. 2026-01-28 |BAIL-1
/2026 (30.01.2026 222;3;025 DP DASH gogig NO- order Dtd. 2026-01-28
/2026 /30.01.2026 252535025 PK MOHANTY gogig NO- l5rder Dtd. 2026-01-28
/2026 /30.01.2026 222535025 D SWAIN gogig NO- l5rder Dtd. 2026-01-28
/2026 /30.01.2026 §2§§3;025 BIRAJA PRASAD NANDA gogig NO- |order Dtd. 2026-01-28
WRIT
WP (C) = COURT NO. BRANCH
/ _ _
2026(30.01.2026 70 .)° A, K. BEHERA SO Order Dtd. 2026-01-22 |7 t0te
BENCH-
/2026 /30.01.2026 323%35024 P.K.MOHANTY gogig NO- lorder Dtd. 2026-01-28
/2026 /30.01.2026 258%35024 P.K.MOHANTY gogig NO- l5rder Dtd. 2026-01-28
/2026 (30.01.2026 ggéi>;025 K. SAHOO gogig NO- |order Dtd. 2025-12-30
WP (C) - COURT NO. WRIT
/ _ _
2026(30.01.2026 20 )" K. SAHOO S Order Drd. 2025-12-30 [nor®
WP (C) - COURT NO. WRIT
/ - —
2026(30.01.2026 10 )" k. samOO oy Order Dtd. 2025-12-30 |nhor
WP (C) - COURT NO. WRIT
/ - —
2026(30.01.2026 10 )" K. SAHOO SO Order Dtd. 2025-12-30 |0t
WP (C) - COURT NO. WRIT
/ _ _
2026(30.01.2026 721 . panpa oy Order Dtd. 9999-12-31 |h-r
WRIT
WP (C) — COURT NO. BRANCH
/ - —
2026(30.01.2026 770 W, RouT oo Order Dtd. 2026-01-22 |7 2000
BENCH-
WRIT
WP (C) - COURT NO. BRANCH
/ _ _
2026(30.01.2026 77000 . mouT oy Order Dtd. 2026-01-22 |7 2000
BENCH-
WP (C) - COURT NO. WRIT
/ - —
2026(30.01.2026 777 o N, RoUT oo Order Dtd. 2026-01-22 |n




WP (C) - COURT NO.
/ — -
2026(30.01.2026 2162/2026 N. ROUT > OLD Order Dtd. 2026-01-22
WP (C) - COURT NO. WRIT
/ — —
2026(30.01.2026 2191/2026 N. ROUT > OLD Order Dtd. 2026-01-22 BRANCH
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 | o), [A. K. MOHAPATRA > OLD Order Dtd. 2026-01-27 oo o
WP (C) - COURT NO. WRIT
/ — —
2026(30.01.2026 2839/2026 B. P. TANGA > OLD Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO. WRIT
/ - —
2026(30.01.2026 |, ., [K. C. PRADHAN 5 OLD Order Dtd. 2026-01-29 oo o
WP (C) - COURT NO.
/ - —
202630.01.2026 |, o 0, IN. K. ROUT > OLD Order Dtd. 2026-01-28
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 2678/2026 N. K. ROUT > OLD Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO. WRIT
/ - —
202630.01.2026 | oo0) 0, IN. K. ROUT 5 OLD Order Dtd. 2026-01-28 | oo o
WP (C) - COURT NO.
/ — -
2026(30.01.2026 |, o0 0, M. M. NAYAK > oLD Order Dtd. 2026-02-10
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |, o0, o [A. K. SWAIN > OLD Order Dtd. 9999-12-31 oo o
WP (C) - COURT NO.
/ — -
2026/30.01.2026 2009/2026 G. D. MALLICK > OLD Order Dtd. 2026-01-28
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 |, o/ 0 |G. D. MALLICK > oLD Order Dtd. 2026-01-28 | o .
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 |, .~ |G. D. MALLICK > oLD Order Dtd. 2026-01-28 | .- .
WRIT
WP (C) - COURT NO. BRANCH
/ — -
2026(30.01.2026 3100/2025 G. N. SETHI > OLD Order Dtd. 2026-01-28 (DIVIS
BENCH-,
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 | oo o |S. K. NAYAK 5> oLD Order Dtd. 2026-02-04 oo .
WP (C) - COURT NO. WRIT
/ — -
2026/30.01.2026 1846/2025 J. LENKA 1 Order Dtd. 9999-12-31 BRANCH
WP (C) - COURT NO. WRIT
/ — —
2026(30.01.2026 2038/2026 T. K. NAYAK 1 Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |, oo 0o |T. K. NAYAK 1 Order Dtd. 2026-01-28 | oo 0
WRIT
WP (C) - COURT NO. BRANCH
/ — -
202630.01.2026 |, 000, |T- K. NAYAK > oLD Order Dtd. 9999-12-31 | o
BENCH-
/2026/30.01.2026  [WP(C) - B. M. SARANGI COURT NO. |Order Dtd. 2026-01-29




2758/2026 2 OLD
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |30, o oq,, [B- K. SINGH > oLD Order Dtd. 2026-01-29 | oo
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |30, coq . [B. K. SINGH 5> oLD Order Dtd. 2026-01-29 | o
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |30, 000, [B. K. SINGH > oLD Order Dtd. 2026-01-29 | o
WRIT
WP (C) - COURT NO. BRANCH
/ — -
2026(30.01.2026 |3 o070, [B. K. SINGH > oL Order Dtd. 2026-01-29 [ oo
BENCH-
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |5 o o0, |C. MOHANTY > oLD Order Dtd. 2026-01-28 | oo .
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 | 57505, |A. MOHANTY > oL Order Dtd. 2026-01-28 | oo ..
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |goo s, |A. MOHANTY > oLD Order Dtd. 2026-01-28 | oo 0
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |5 57505, |J. SAHOO P Order Dtd. 2026-03-23 | 0o ..
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |50, 00 50, R. MALLICK i Order Dtd. 2026-03-23 | oo
WRIT
WP (C) - COURT NO. BRANCH
/ — -
202630.01.2026  |5o,00 50, [R. MALLICK i Order Dtd. 2026-03-23 [ oo
BENCH-
WP (C) - COURT NO.
/ — -
202630.01.2026 |50, 0 50,0 |T- P. TRIPATHY i Order Dtd. 2026-01-28
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |5 500 50,0 B K. SINGH P Order Dtd. 2026-01-28 | oo 0
WP (C) - COURT NO. WRIT
/ — -
202630.01.2026 |3 0 o o0, B. K. SINGH P Order Dtd. 2026-01-28 |7 .
WP (C) - COURT NO.
/ — -
202630.01.2026 | 000 o0, |J. KAMILA i Order Dtd. 2026-01-29
WP (C) - COURT NO.
/ — -
2026(30.01.2026 2968/2026 K. C. PANDA 1o Order Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 2967/2026 K. C. PANDA 12 Order Dtd. 2026-01-29 BRANCH
WP (C) - COURT NO.
/ — -
202630.01.2026 | o o o0, M.M. NAYAK 23 Order Dtd. 2026-02-19
WP (C) - COURT NO.
/ — -
202630.01.2026 | o 2 o0, M. M. NAYAK >3 Order Dtd. 2026-01-29
WRIT
/2026 30.01.2026 §§£§>5026 S. C. PANI ggURT NO-lorder ptd. 2026-02-09 |BRANCH

(DIVIS




BENCH-

WP (C) - COURT NO.
/ - —
2026(30.01.2026 |3ooo0 o . (B. K. SINGH > Order Dtd. 9999-12-31
WP (C) - COURT NO.
/ — -
2026(30.01.2026  |Joo71 50,5 B. K. SINGH > Order Dtd. 2026-01-29
WP (C) - COURT NO.
/ - —
2026(30.01.2026 |3 oo’ oo [B. K. SINGH > Order Dtd. 2026-01-29
WP (C) - COURT NO.
/ - —
2026(30.01.2026 |3-ooc. o0 . (B. K. SINGH > Order Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ - -
2026(30.01.2026 |31 0" oo [B. K. SINGH > Order Dtd. 2026-01-29 |Zoo .
WP (C) - COURT NO. WRIT
/ — -
2026(30.01.2026 |30,7" oo [B. K. SINGH > Order Dtd. 2026-01-29 |Zoo
WP (C) - COURT NO. WRIT
/ - -
2026(30.01.2026 |joo7e" oo [B. K. SINGH > Order Dtd. 2026-01-29 |Zoo
WP (C) - COURT NO.
/ — -
2026(30.01.2026 | jcor0’ )0, |S. K. SAHU 1 Order Dtd. 2026-02-25
/2026 (30.01.2026 ?2353;2025 H. K. PATRA SSURT M9 lorder Dtd. 2026-01-28  |BATL-2
/2026 (30.01.2026 ?iégg;2025 SAKTI PRASAD DAS SSURT NO-lorder Dtd. 2026-01-29
/2026 (30.01.2026 2??53;025 S S BISWAL iSURT MO lorder Dtd. 2026-01-28
BLAPL- COURT NO.
/ - - —
2026(30.01.2026 |1 g n0y5 R K MALLICK 0 Order Dtd. 2026-01-29 [BAIL-2
BLAPL- COURT NO.
/ - —
2026(30.01.2026 [T, "0 oM S HASAN 5 Order Dtd. 2026-01-28
/2026 (30.01.2026 22253;025 N K ROUT igURT N9 lorder Dtd. 2026-01-29
/2026 (30.01.2026 23?53;025 N K ROUT ggURT N9 lorder Dtd. 2026-01-29
BLAPL- COURT NO.
/ — -
2026(30.01.2026  |Jjec /50,5 [N K ROUT > Order Dtd. 2026-01-29
/2026 (30.01.2026 23253;025 P K MOHANTY igURT M- lorder Dtd. 2026-01-29  |BATL-1
BLAPL- COURT NO.
/ — — -
2026(30.01.2026  |J ) 00,5 [P K MOHANTY > Order Dtd. 2026-01-29 |BAIL-1
BLAPL- COURT NO.
/ - —
2026(30.01.2026 [0 " o [P K MOHANTY > Order Dtd. 2026-01-29
/2026 (30.01.2026 2?253;025 SURIYAKANTA SAMAL SEURT NO-lorder Dtd. 2026-01-28
/2026 /30.01.2026  [BLAPL- N SAHOO COURT NO. [Order Dtd. 2026-01-29 [BAIL-2




113750/2025 | 12
ABLAPL- COURT NO.
/ — -
2026(30.01.2026 270/2026 BRAJA MOHAN SARANGI 12 Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ — -
2026(30.01.2026 271/2026 BRAJA MOHAN SARANGI 12 Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ — — -
202630.01.2026 o, 505 [R MALICK 5 Order Dtd. 2026-01-28 |BAIL-1
ABLAPL- COURT NO.
/ - - —
2026 /30.01.2026 535/2026 GANESH CHANDRA JENA 12 Order Dtd. 2026-01-28 BAIL-1
ABLAPL- COURT NO.
/ - —
202630.01.2026 o, "/o0>c  [BINOD KU DAS o Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ - - -
2026 /30.01.2026 536/2026 P K MOHANTY 12 Order Dtd. 2026-01-28 BAIL-1
ABLAPL- COURT NO.
/ - -
2026 /30.01.2026 5563/2025 AK MOHANTY 17 Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ - - -
202630.01.2026 [ Cc 0o o |G SAHOO s Order Dtd. 2026-01-29 |BAIL-2
ABLAPL- COURT NO.
/ — -
2026(30.01.2026 |15 0050 < [NK ROUT s Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ — — -
2026(30.01.2026 14176/2025 NK ROUT 17 Order Dtd. 2026-01-29 BAIL-1
ABLAPL- COURT NO.
/ - - —
2026(30.01.2026 [, /o, o oc M MOHANTY T Order Dtd. 2026-01-29 |BAIL-1
ABLAPL- COURT NO.
/ - —
2026(30.01.2026 [o)'c oo |PK ROUTRAY s Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ - —
2026(30.01.2026 o .. |PK ROUTRAY S Order Dtd. 2026-01-29
BLAPL- COURT NO.
/ - —
2026(30.01.2026 [oc'c, oo o [R.R.NAYAK T Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ - - —
2026(30.01.2026 o '/ 0o |G JAYASINGH o Order Dtd. 2026-01-28 |BAIL-1
ABLAPL- COURT NO.
/ — -
2026(30.01.2026 (S o'/ 0o, MR SAHOO S Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ - —
2026(30.01.2026 [0 MR SAHOO T Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ - —
2026(30.01.2026 oo,/ oo . [R MOHANTY 17 Order Dtd. 2026-01-28
/2026(30.01.2026 ABLAPL- NARENDRA KUMAR LENKA COURT NO. Order Dtd. 2026-01-28 BAIL-1
564/2026 17
ABLAPL- COURT NO.
/ — -
2026(30.01.2026 585/2026 RAKESH KUMAR ROUTRAY 17 Order Dtd. 2026-01-28




ABLAPL-

COURT

NO.

/ 01—
2026/30.01.20206 587/2026 KSHITISH 17 Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ _ _ —
2026130.01.2026 561/2026 J BEHERA 17 Order Dtd. 2026-01-28 BAIL-1
WP (C) - COURT NO. WRIT
/ 01—
2026130.01.20206 37562/2025 N K ROUT 17 Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO.
/ 01—
20261(30.01.2026 3000/2026 R. K. BARIK 17 Order Dtd. 2026-01-29
WP (C) = COURT NO. WRIT
/ — —
20261/30.01.2026 37562/2025 G C JENA 17 Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO.
/ 01—
20261/30.01.2026 3001/2026 R. K. BARIK 17 Order Dtd. 2026-01-29
WP (C) - COURT NO.
/ — —
20261(30.01.2026 3005/2026 S. MOHARANA 17 Order Dtd. 2026-01-29
WP (C) = COURT NO. WRIT
/ — —
20261/30.01.2026 5745/2024 D SAMAL 17 Order Dtd. 2026-01-27 BRANCH
WP (C) - COURT NO.
/ 01—
20261(30.01.20206 3021/2026 S. MOHARANA 17 Order Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ 01—
2026130.01.2026 5745/2024 G C JENA 19 Order Dtd. 2026-01-27 BRANCH
BLAPL- COURT NO.
/ 01—
20261/30.01.2026 9767/2025 SRINIBASH MOHANTY 17 Order Dtd. 2026-01-28
WP (C) - COURT NO. WRIT
/ 01—
2026/30.01.2026 2532/2026 U. CHHOTRAY 17 Order Dtd. 2026-01-28 BRANCH
CMP- COURT NO.
/ 01—
20261(30.01.2026 42/2026 ACHYUTANANDA PATTANAIK > OLD Order Dtd. 2026-01-28
WP (C) — COURT NO.
/ 01—
20261(30.01.2026 2728/2026 R. SAMAL 5 OLD Order Dtd. 2026-01-28
WP (C) — COURT NO. WRIT
/ _ —
2026/30.01.2026 11180/2024 D SAMAL 5 OLD Order Dtd. 2026-01-27 BRANCH
CRLMC- COURT NO.
/ _ —
20261(30.01.20206 4972/2025 ASHOK KUMAR BEHERA > OLD Order Dtd. 2026-01-28
WP (C) — COURT NO.
/ _ —
2026130.01.2026 2577/2026 R. SAHOO 5 OLD Order Dtd. 2026-01-28
WP (C) — COURT NO. WRIT
/ 01—
20261(30.01.2026 14678/2024 D SAMAL > OLD Order Dtd. 2026-01-27 BRANCH
WP (C) — COURT NO. WRIT
/ 01—
2026/30.01.20206 2688/2026 KSHITISH 5 OLD Order Dtd. 2026-01-28 BRANCH
WP (C) - COURT NO.
/ 01—
2026/30.01.20206 1733/2026 P. K. JENA 5 OLD Order Dtd. 2026-01-28




WP (C) -

COURT

NO.

12026 [30.01.2026 120000 o lp. k. JENA oy Order Dtd. 2026-01-28
12026 (30.01.2026 zgégé;2025 B.K. SWAIN SO0ns MO lorder ptd. 2026-01-20
12026 [30.01.2026  [121C)° M. R. ROUTRAY SOUXT MO+ lorder ptd. 2026-01-28 [0t
12026 (30.01.2026 gg{g>5026 S. MOHARANA gogig NO-lorder ptd. 2026-01-29
12026 (30.01.2026 Q?é?é}2025 B K SWAIN SO0t MO lorder ptd. 2026-01-20 [t
12026 (30.01.2026 gg{g};026 S. MOHARANA gogig NO-lorder ptd. 2026-01-29
/2026 30.01.2026 25{2}5026 S K BEHERA fOURT NO- lorder Dtd. 2026-02-04
12026 (30.01.2026 §§SZ>5026 S. MOHARANA EOURT NO-lorder ptd. 2026-01-29
/2026 (30.01.2026 ggég}5026 S K SAHU TOURT MO lorder pta. 2026-01-29 [N F
/2026 30.01.2026 ggég}5026 A. SAHOO fOURT NO-lorder ptd. 2026-01-29 giiECH
12026 (30.01.2026 ggég};OZG S K SAHU TOURT MO lorder ptd. 2026-01-29 giiECH
/2026 (30.01.2026 ¥§£2}5026 B. SINGH TOURT MO lorder ptd. 2026-01-29 [N 0C
12026 (30.01.2026 2552}5026 J K MOHANTY TOURT MO lorder Drd. 2026-01-29
12026 (30.01.2026 giég};OZG J K MOHANTY TOURT MO lorder ptd. 2026-01-29
12026 (30.01.2026 2522}5026 J K MOHANTY TOURT MO lorder ptd. 2026-01-29 [N 0C
/12026 (30.01.2026 ggég}5026 J K MOHANTY TOURT MO lorder ptd. 2026-01-29 TR
12026 (30.01.2026 ¥§é§>;026 J K MOHANTY iOURT NO-lorder ptd. 2026-01-29
/12026 (30.01.2026 2528}5026 J K MOHANTY TOURT MO lorder ptd. 2026-01-29 [Thr
12026 (30.01.2026  [7219)° - lg x momaNTY TOURE MO lorder pra. 2026-01-20  [TRT
12026 (30.01.2026 2522}5026 J K MOHANTY iOURT NO-lorder Dtd. 2026-01-29
12026 (30.01.2026 gz;;;;oza J K MOHANTY EOURT NO-lorder ptd. 2026-01-29




WP (C) -

COURT NO.

/ —- -
2026130.01.20206 2576/2026 L. D PANDA 1 Order Dtd. 2026-01-29
/2026/30.01.2026 ?§é2>5026 fﬁ?OJ KUMAR MOHANTY EOURT NO- lorder Dtd. 2026-01-29
CONTC- COURT NO.
/ —- -
2026130.01.2026 4788/2025 M.M.NAYAK 23 Order Dtd. 2026-02-26
/2026(30.01.2026 ?gég>2026 L D PANDA EOURT NO- order Dtd. 9999-12-31
CRLMC- COURT NO.
/ — _
2026/30.01.2026 267/2026 |K+N.SAHOO c Order Dtd. 2026-02-16
CRLMC- COURT NO.
/ - —
202630.01.2026 |oog, o0 s |D-NAYAK > oL Order Dtd. 2026-02-10
CRLMC- COURT NO.
/ — _
2026/30.01.2026 1055/2025 |G-C-DAS > oLD Order Dtd. 2026-01-29
CRLMC- COURT NO.
/ — _
2026/30.01.2026 5103,2025 |P-SAHOO > oLD Order Dtd. 2026-01-29
CRLMC- COURT NO.
/ - —
202630.01.2026 |/ o o0, |S.K.NAYAK b Order Dtd. 2026-02-10
CRLMC- COURT NO.
/ — _
202630.01.2026 |, o) 00,0 K.C.PANDA > oLD Order Dtd. 2026-02-24
WP (C) - COURT NO. WRIT
/ — _
202630.01.2026 |g0 7o, |L D PANDA 1 Order Dtd. 9999-12-31 | ...
WA- COURT NO.
/ - —
202630.01.2026 |-, |C.SAMAL 1 Order Dtd. 2026-01-28
CHIEF
WA- WRIT
/ ' - —
202630.01.2026 | 0 oq,c |SK.SAMIM JUSTICE'S |Order Dtd. 2026-02-17 | oo
COURT
WRIT
WP (C) - COURT NO. BRANCH
/ - —
202630.01.2026 |gg, 505, |L D PANDA 1 Order Dtd. 9999-12-31 (DIVIS
BENCH-
CHIEF
WA- WRIT
/ ' - —
202630.01.2026 |50 oq,s |SK.SAMIM JUSTICE'S |Order Dtd. 2026-02-17 | oo
COURT
CRLREV- COURT NO.
/ — _
2026(30.01.2026  |o,7 00 S.MITRA 1 Order Dtd. 2026-03-11
WRIT
WP (C) — COURT NO. BRANCH
/ - —
202630.01.2026 |ggo7n0,, |L D PANDA 1 Order Dtd. 9999-12-31 (DIVLS

BENCH-




CRLREV-

COURT

NO.

12026(30.01.2026  |SoLX D, swATN - Order Dtd. 2026-03-09
12026 (30.01.2026 523235025 P.K.LENKA ESURT NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 222%35025 A.PANDA gogig NO- lorder Dtd. 2025-12-24
12026 (30.01.2026 ?g;§>5026 L D PANDA gogig NO-lorder Dtd. 2026-01-29
/2026 30.01.2026 35252355 S.R.BARIK gogig NO- lorder Dtd. 2026-01-28
/12026 (30.01.2026 giéf;626 S MOHANTY SOURE MO lorder prd. 2026-01-29 [TRoC
/2026 30.01.2026 gg??gg;5 S.R.BARIK gogig NO-lorder ptd. 2026-01-28
/2026 30.01.2026 ?22?53;6 DP DASH Sogig NO- lorder Dtd. 2026-01-28
2026 [30.01.2026  [12(C)° 1o e xar SOURT MO lorder prd. 2026-01-21 [FRoC
/2026 30.01.2026 ?2255356 AK MOHANTY Sogig NO- lorder Dtd. 2026-01-28
/2026 (30.01.2026 22§235025 S N GAYA gogig NO-lorder ptd. 2026-01-29
12026 (30.01.2026 252?58;6 BE ROUT gogig NO- lorder Dtd. 2026-01-27
12026 (30.01.2026 g??igzg S.BARIK Sogig NO-lorder ptd. 2026-01-28
12026 (30.01.2026 222535025 M/S PARSURAM PANDA gogig NO-lorder ptd. 2026-01-29
12026 (30.01.2026 22??58;6 NK ROUT gogig NO-lorder ptd. 2026-01-28
/2026 30.01.2026 g%g;/2025 P.K.BEHERA gogig NO- lorder Dtd. 2026-01-28
12026 (30.01.2026 23@53;025 S BISWAL gogig NO.lorder ptd. 2026-01-29 |BAIL-2
12026 (30.01.2026 §28T3;025 S.K.DASH gogig NO- lorder Dtd. 2025-12-24




/2026 (30.01.2026 f?§$2626 P K JENA gogig NO-lorder Dtd. 2026-01-29
/2026 (30.01.2026 23253;025 MN MOHANTY gogig MO lorder Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ -01-
2026(30.01.2026 |, %0, [B. M. SARANGI 5 OLD Order Dtd. 2026-01-29 | oo
WP (C) - COURT NO.
/ -01-
2026(30.01.2026 |, %00, [P. R. SWAIN 5 OLD Order Dtd. 2026-01-29
/2026 (30.01.2026 ?§£§>;026 A. MOHANTY gogig MO lorder Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ -01-
2026(30.01.2026 |3, -3, o [P. K. BARIK 5 OLD Order Dtd. 2026-01-29 | oo
WP (C) - COURT NO. WRIT
/ - -
2026(30.01.2026 |1co.%0 . [U. BAG 5 OLD Order Dtd. 2026-01-27 |ioo .o
/2026(30.01.2026 quiE(E(l:)/;026 M. K. MOHANTY gogig NO. Order Dtd. 2026-01-29
BLAPL- COURT NO.
/ - - -
2026(30.01.2026 14006/2025 DP DASH > OLD Order Dtd. 2026-01-29 BAIL-1
WP (C) - COURT NO. WRIT
/ -01-
2026(30.01.2026 2057/2026 M. K. MOHANTY > OLD Order Dtd. 2026-01-29 BRANCH
BLAPL- COURT NO.
/ - —
2026|30.01.2026 [7Sgo." o [DP DASH 5 OLD Order Dtd. 2026-01-29
WP (C) - COURT NO.
/ - —
2026(30.01.2026 |Jo.7%° o [P. K. JENA > Order Dtd. 2026-03-12
/2026 (30.01.2026 ?522}5026 P. N. NAYAK ngRT MO lorder Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ - —
2026(30.01.2026 |joo.°> ., [G. R. PATRA T Order Dtd. 2026-02-23 |z o
CMP- COURT NO.
/ -01-
2026(30.01.2026 2085/2025 PRAFULLA CH. MOHANTY > OLD Order Dtd. 2026-01-20
ABLAPL- COURT NO.
/ - - —
2026(30.01.2026 [." " |S. CHOUDHURY 5 oLD Order Dtd. 2026-01-28 |BAIL-1
ABLAPL- COURT NO.
/ -01-
2026(30.01.2026 |- . |S. CHOUDHURY 5 OLD Order Dtd. 2026-01-28
BLAPL- COURT NO.
/ - - —
2026(30.01.2026 11593/2025 ARUN KUMAR JATI > OLD Order Dtd. 2026-01-29 BAIL-2
/2026 (30.01.2026 §§5;2026 G.N.BARIK gogig MO lorder Dtd. 2026-01-28
/2026 (30.01.2026 $§§§§¥625 N.K.ROUT gogig MO lorder Dtd. 2026-03-16
/2026(30.01.2026 |CRLREV-  |P.K.MOHANTY COURT NO. [Order Dtd. 2026-03-09




194/2026 17
CRLMC- COURT NO.
/ _ _
2026(30.01.2026  [SXUPC o lp.K.MISHRA - Order Dtd. 2026-01-20
BLAPL- COURT NO.
/
2026(30.01.2026 |20 | AMARESH DAS -
CONTC- COURT NO.
/ —- -
2026(30.01.2026  CO0CCC M MORANTY : Order Dtd. 9999-12-31
WP (C) - COURT NO. WRIT
/ —- -
2026(30.01.2026 ;o %) R ¢ sAHOO : Order Dtd. 2026-01-09 |no2®
ABLAPL- COURT NO.
/
2026(30.01.2026 20570 |5, PANDA :
WRIT
WP (C) = COURT NO. BRANCH
/ _ _
2026(30.01.2026 12 )° o Ia K ROUL > Order Dtd. 9999-12-31 | 20CC
BENCH-
WP (C) = COURT NO. WRIT
/ _ _
2026(30.01.2026  [hc 07 [B.K. SWAIN > Order Dtd. 2026-01-29 |no®
WP (C) - COURT NO.
/ - —
2026(30.01.2026  [7c 0" s K NAYAK : Order Dtd. 2026-02-16
WP (C) - COURT NO.
/ - —
2026(30.01.2026 7o c)° | D sAHOO A : Order Dtd. 2026-02-06
CRLMC- COURT NO. CRIMIN
/ - —
2026(30.01.2026 |5EC0 A K sAHOO : Order Dtd. 2026-01-29 | -RZ¥
BLAPL- COURT NO.
/ _ _ _
2026(30.01.2026 |20 6. R. JENA : Order Dtd. 2026-01-28 |BAIL-2
BLAPL- COURT NO.
/ _ _ _
2026(30.01.2026 |o-07" | BISWARANJAN DALAT : Order Dtd. 2026-01-28 |BAIL-1
ABLAPL- COURT NO.
/ _ _ _
2026(30.01.2026 Lo hV b, D. NAIK : Order Dtd. 2026-01-28 |BAIL-1
ABLAPL- COURT NO.
/ _ _
2026(30.01.2026 2097 [LULU JENA - Order Dtd. 2026-01-28
BISWARANJAN
/202630.01.2026 12?124];51656 DALAT,M.R.DAS, D.LENKA, iOURT NO-|order Dtd. 2026-01-29 |BAIL-2
L.MOHARANA
ABLAPL- COURT NO.
/ _ _
2026(30.01.2026 (2970 |A. K. BEHERA SO Order Dtd. 2026-01-29
CHIEF
12026 (30.01.2026  |CRLAT H K PATRA JUSTICE'S Order Dtd. 9999-12-31 |ChIMIN
420/2021 APPEAL
COURT
CHIEF
12026 (30.01.2026 |[PPLAPL™ 13 k. BEHERA JUSTICE'S |Order Dtd. 2026-01-29
619/2026
COURT
CHIEF
WP (C) — WRIT
/ 1 - —
2026(30.01.2026 70 0)° /K. C. PANDA JUSTICE'S (Order Dtd. 2026-01-29 |"h-r
COURT
CHIEF
WP (C) - WRIT
/ ' - -
2026(30.01.2026 |7 100 oM. DAS ggSE$CE s lorder Dtd. 2026-01-28 '




CHIEF

/20261(30.01.2026 ABLAPL- LOKANATH SAHOO JUSTICE'S |Order Dtd. 2026-01-29
605/2026
COURT
CRLA- COURT NO. CRIMIN
/ 01—
20261(30.01.2026 299/2016 S MOHANTY > OLD Order Dtd. 5000-01-01 APPEAL
ABLAPL- COURT NO.
/ _ _ —
20261(30.01.2026 594/2026 AMLAN MOHANTY 3 OLD Order Dtd. 2026-01-29 BAIL-1
WP (C) - COURT NO.
/ 01—
20261(30.01.2026 5769/2025 P. N. NAYAK 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ 01— _
20261(30.01.2026 5682/2025 DP DASH 3 OLD Order Dtd. 2026-01-29 BAIL-1
WP (C) - COURT NO.
/ 01—
20261/30.01.2026 33522/2025 B. BEHERA 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ 01—
2026/30.01.2026 11361/2025 M DAS 3 OLD Order Dtd. 2026-01-29
WP (C) - COURT NO. WRIT
/ — —
20261/30.01.2026 34345/2025 R. MALLICK 3 OLD Order Dtd. 2026-01-29 BRANCH
ABLAPL- COURT NO.
/ — — —
20261/30.01.2026 11360/2025 M DAS 3 OLD Order Dtd. 2026-01-29 BAIL-2
RVWPET- COURT NO. CIVIL
/ — —
20261/30.01.2026 12/2025 D P SWAIN 3 OLD Order Dtd. 2026-01-29 REVIST
ABLAPL- COURT NO.
/ — —
20261/30.01.2026 538/2026 C. R. KAR 3 OLD Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ 01— _
20261(30.01.20206 13493/2025 LK NAYAK 3 OLD Order Dtd. 2026-01-29 BAIL-1
ABLAPL- COURT NO.
/ 01—
2026130.01.2026 12353/2025 NK ROUT 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ 01— _
20261(30.01.20206 537/2026 SRINIBASH MOHANTY 3 OLD Order Dtd. 2026-01-28 BAIL-1
ABLAPL- COURT NO.
/ 01—
20261/30.01.2026 593/2026 BR SENAPATI 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ 01—
20261/30.01.2026 592/2026 J BEHERA 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ _ —
2026130.01.2026 595/2026 S MOHARANA 3 OLD Order Dtd. 2026-01-29
ABLAPL- COURT NO.
/ _ —
20261(30.01.20206 607/2026 SAROJ KUMAR DASH 3 OLD Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ 01—
20261(30.01.2026 558/2026 AMLAN SHAKTI PAUL 3 OLD Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ _ —
20261(30.01.20206 544/2026 BIJAY KUMAR BEHERA 3 OLD Order Dtd. 2026-01-28
ABLAPL- COURT NO.
/ _ —
2026130.01.2026 599/2026 D SWAIN 3 OLD Order Dtd. 2026-01-29




WP (C) -

COURT

NO.

WRIT

12026(30.01.2026 1,05 |sangEEv UpGATA oy Order Dtd. 2026-01-28 |nh-r
12026 (30.01.2026 ?ggégg;6 BIJAY KUMAR BEHERA gogig NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 2?8?58;6 D SWAIN gogig NO- lorder Dtd. 2026-01-29
/12026 (30.01.2026 ?Zég};022 SANJEEV UDGATA SOURE MO lorder ptd. 2026-01-28  [nhoC
/2026 30.01.2026 ?22?58;6 KK NATH gogig NO- lorder Dtd. 2026-01-29
/2026 30.01.2026 ?ggégg;6 PK MOHANTY gogig NO- lorder Dtd. 2026-01-29
/2026 30.01.2026 2?2?58;6 PK MOHANTY gogig NO-lorder Dtd. 2026-01-29
/2026 30.01.2026 2?2?53;6 PK MOHANTY gogig NO- lorder Dtd. 2026-01-29
12026 (30.01.2026 ?2535856 BIJAY KUMAR BEHERA gogig NO-lorder ptd. 2026-01-28
12026 (30.01.2026 ?§g§53;025 B SINGH 00T MO lorder ptd. 2026-01-29
12026 (30.01.2026 2%3?58;6 NK ROUT gogig NO- lorder Dtd. 2026-01-29 |BATL-2
/2026(30.01.2026 |WA-97/2026 |SIBA PRASAD SAHOO gogig NO-lorder Dtd. 2026-01-28
/2026 (30.01.2026 ?§?§§3;025 S BARIK 00T MO lorder ptd. 2026-01-29
/2026 (30.01.2026 fg?g?;zozS M. R. BARIK SO0RT MO lorder ptd. 2026-01-28
/2026 30.01.2026 5;253;025 H. K. PATRA gogig NO- lorder Dtd. 2026-01-28
12026 (30.01.2026 2;253;025 AMLAN SHAKTI PAUL gogig NO-lorder ptd. 2026-01-29
/2026 (30.01.2026 ggég};026 D. P. DASH gogig NO-lorder ptd. 2026-01-29 EEiECH
12026 (30.01.2026 2;253;025 AMLAN SHAKTI PAUL gogig NO-lorder Dtd. 2026-01-29 |BAIL-2
12026 (30.01.2026 ?§;§>;026 S. BARIK gogig NO- lorder Dtd. 2026-01-29
/12026 (30.01.2026 25532626 SARAT KUMAR PRADHAN Soons MO lorder ptd. 2026-01-28 [t




WP (C) -

COURT

NO.

12026(30.01.2026 200007 |saraT xumAR PRADHAN oy Order Dtd. 2026-01-21
12026 (30.01.2026 ?52?58;6 PRADEEP KUMAR DAS gogig NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 ?3??53;6 BALARAM SINGH gogig NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 22;?5;625 SURYA KANTA SAHOO EQURT NO- lorder Dtd. 2026-02-24
/2026 30.01.2026 ??325;; RAMESH CHANDRA ROUT fSURT NO- lorder Dtd. 2026-01-29
/2026 30.01.2026 §§Z§5025 BINDU SAGAR SWAIN EOURT NO- lorder Dtd. 2026-01-28
/2026 30.01.2026 22;252625 SR MOHAPATRA ESURT NO-lorder ptd. 2026-01-27
/2026 30.01.2026 ??;1/2024 D SAMAL ESURT NO- lorder Dtd. 2026-01-29 Xi;gAL
12026 (30.01.2026 ?§i§58;6 G SAHOO gogig NO- lorder Dtd. 2026-01-27
12026 (30.01.2026 ?ggégg;G G SAHOO gogig NO- lorder Dtd. 2026-01-28 |BATL-1
/2026 (30.01.2026 ?2;?53;6 G SAHOO gogig NO- lorder Dtd. 2026-02-24 |BATL-1
12026 (30.01.2026 25432;2025 M. K. RATH gogig NO-lorder ptd. 2026-01-29
/2026 30.01.2026 ggggs;023 R K MOHABHOT gogig NO- |yrder Dtd. 2026-03-13 |CONTEM
12026 (30.01.2026 Zgé;;aZG B SAHOO gogig NO-lorder ptd. 2026-01-30
/2026 30.01.2026 ggég>;026 D SAMAL iOURT NO-lorder ptd. 2026-02-12
/12026 (30.01.2026 gfég};026 G C JENA TOURT MO lorder ptd. 2026-02-10 [0
/2026 (30.01.2026 gfég};026 G C JENA TOURT MO lorder ptd. 2026-02-10 [0t
/2026 (30.01.2026 §§2§;2023 J P KAR EOURT NO-lorder ptd. 9999-12-31 Ziégii
12026 (30.01.2026 g%gg32024 I PANDA EOURT NO-lorder ptd. 2026-01-29 ;?ggIN
/2026 30.01.2026 ?3252;2025 AB MALLICK EOURT NO- lorder Dtd. 2026-01-30 |BATL-1
/2026 30.01.2026 ?82535026 AB MALLICK EOURT NO- lorder Dtd. 2026-01-30 |BATL-2




BLAPL-

COURT NO.

/ —- -
2026(30.01.2026  [>270e o INK ROUT c.o. : Order Dtd. 2026-01-30
BLAPL- COURT NO.
/ —- —- -
2026(30.01.2026 DR P PARTDA c.o. g Order Dtd. 2026-01-30 [BAIL-1
WP (C) - WRIT
/ _ _
2026130.01.2026 10808/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-03 BRANCH
WP (C) - PRAVASH CHANDRA WRIT
/ —- -
2026(30.01.2026 (10 C) e eatEn GENERAL Order Dtd. 2026-01-22 |nvo®
WP (C) = WRIT
/ _ _
2026130.01.2026 10517/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-04-30 BRANCH
/2026130.01.2026 BLAPL- UPENDRA KUMAR PANDEY GENERAL Order Dtd 2026-01-28
0L 12811/2025 :
WP (C) - WRIT
/ - —
2026130.01.20206 11903/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-15 BRANCH
WP (C) = WRIT
/ _ _
2026130.01.2026 12053/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-15 BRANCH
WP (C) = WRIT
/ - —
2026130.01.20206 12238/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-17 BRANCH
WP (C) - , , WRIT
/
2026130.01.2026 523/2026 APARESH BHOI GENERAL Entire Brief BRANCH
WP (C) - WRIT
/ _ _
20261(30.01.2026 13326/2025 RAKESH KUMAR PATRA GENERAL Order Dtd. 2025-05-15 BRANCH
. WRIT
/ - —
2026130.01.20206 12692/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-21 BRANCH
WP (C) - WRIT
/ - —
2026130.01.2026 12991/2024 MANOJ KUMAR RANA GENERAL Order Dtd. 2024-05-21 BRANCH
BLAPL-
/2026130.01.2026 SAYAT KUMAR PUROHIT GENERAL Order Dtd. 2026-01-28
7943/2025
12026 30.01.2026 |"C(C)- BIDYADHAR SAHU GENERAL Order Dtd. 2026-01-28
1802/2026
WP (C) — WRIT
/ - —
2026130.01.2026 16418/2025 PRASANTA KUMAR PATRI GENERAL Order Dtd. 2026-01-27 BRANCH
12026 30.01.2026 |"E(C) - MANOJ KUMAR KAR GENERAL Entire Document
-0L. 7901/2025
12026 (30.01.2026 |CRLMCT MADHUSUDAN GHOSH GENERAL Order Dtd. 2026-01-06
0L 5610/2025 '
WP (C) - ;
/2026130.01.2026 MANOJ KUMAR KAR GENERAL Entire Document

7674/2025




WP (C) -

/ L .
20261/30.01.2026 28159/2025 JASPREET KAUR GENERAL Petition With Annexures
WRIT
WP (C) - BRANCH
/ 01—
20261(30.01.2026 20364/2021 PRAHALLAD CHANDRA DAS |GENERAL Order Dtd. 2026-01-15 (DIVIS
BENCH-
/20261(30.01.2026 WP (C) - JASPREET KAUR GENERAL Affidavit
: : 28159/2025
BLAPL-
/2026(30.01.2026 ASUTOSH TRIPATHY GENERAL Order Dtd. 2026-01-28 BAIL-2
9653/2025
WP (C) - WRIT
/ _ —
20261/30.01.2026 2307/2022 MANOJ KUMAR RANA GENERAL Order Dtd. 2022-04-04 BRANCH
WP (C) = , WRIT
/
20261(30.01.2026 18965/2025 NAMITA BEHERA GENERAL Entire Order BRANCH
WP (C) - , WRIT
/
20261(30.01.2026 18965/2025 NAMITA BEHERA GENERAL Entire Document BRANCH
WP (C) - Judgement Dtd. 2026-01-
/
20261/30.01.2026 7674/2025 RAMESH CHANDRA MUDULI |GENERAL 29
WRIT
WP (C) = BRANCH
/ — —
20261/30.01.2026 2807/2026 BIJAYA KUMAR NAYAK GENERAL Order Dtd. 2026-01-29 (DIVIS
BENCH-.
/2026(30.01.2026 CRLREV- APARESH BHOI GENERAL Order Dtd. 2026-01-28
320/2025
RSA- SECOND
/ o .
20261(30.01.20206 111/2011 PRAVAKAR PATRA GENERAL Petition With Annexures APPEAL
WRIT
WP (C) - Judgement Dtd. 2026-01- |BRANCH
/
20261(30.01.2026 2844/2024 BISHNUPADA ROUTRAY GENERAL 30 (DIVIS
BENCH-
/2026(30.01.2026 W (C) - AKSHYA KUMAR BEHERA GENERAL Order Dtd. 2026-01-30
: : 3249/2026 )
CRLMC-
/2026(30.01.2026 CHIRAJEEV BIDYARBRHUSHAN GENERAL Order Dtd. 2026-01-30
3526/2024
WP (C) - DR. JITENDRA KUMAR WRIT
/ 01—
20261(30.01.2026 19909/2022 |LENKA GENERAL Order Dtd. 2026-01-28 BRANCH
WP (C) — DR. JITENDRA KUMAR WRIT
/ 01—
20261(30.01.2026 15947/2022 ILENKA GENERAL Order Dtd. 2026-01-28 BRANCH
WP (C) - WRIT
/ 01—
20261/30.01.2026 2239/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-01-28 BRANCH
BLAPL-
/2026(30.01.2026 SOMADATTA MAHAPATRA GENERAL Order Dtd. 2026-01-28

9731/2025




WP (C) -

/ —- -
2026130.01.2026 1999/2026 PRAHALLAD CHANDRA DAS | GENERAL Order Dtd. 2026-01-28
WP (C) - WRIT
/ —- -
2026130.01.2026 2003/2026 PRAHALLAD CHANDRA DAS | GENERAL Order Dtd. 2026-01-28 BRANCH
RVWPET - CIVIL
/ —- -
2026130.01.2026 59/2019 MANOJ KUMAR RANA GENERAL Order Dtd. 2025-01-31 REVIST
o MISC.
/2026130.01.2026 673/2015 MANOJ KUMAR RANA GENERAL Order Dtd. 2018-03-09 APPEAL
SEC.
WP (C) - WRIT
/ —- -
2026130.01.2026 278/2026 HAREKRUSHNA DASH GENERAL Order Dtd. 2026-01-19 BRANCH
CRLREV- CRIMIN
/ - —
2026130.01.20206 659/2004 S MOHANTY GENERAL Order Dtd. 2025-12-03 REVIST:
CRLREV- CRIMIN
/ - —
2026130.01.20206 652/2004 S MOHANTY GENERAL Order Dtd. 2025-12-03 REVIST:
12026 (30.01.2026 | MET J PANT GENERAL Order Dtd. 2025-08-20
0L 1262/2024 :
12026(30.01.2026 | PLAPLT K BARAL GENERAL Order Dtd. 2009-08-21
il 12446/2009 )
WP (C) - WRIT
/ - —
2026(30.01.2026 [1o.c)° |3 K PADHIARY GENERAL Order Dtd. 2026-01-21 |-t
12026 (30.01.2026 |"E(C)~ A T NAYAK GENERAL Order Dtd. 2025-12-23
0L 34812/2025 :
WA- WRIT
/ _ _
2026(30.01.2026 ;%7 .. |A T NAYAK GENERAL Order Dtd. 2025-03-11 |00
WP (C) - WRIT
/ _ _
2026(30.01.2026 770" |PARTHA SARATHI DAS GENERAL Order Drd. 2026-01-30 [no:®
/2026 (30.01.2026 |09 S K SAHOO GENERAL Entire Order
01 4371970
ABLAPL-
/ _ _
20261(30.01.20206 512/2026 B.K.PANDA GENERAL Order Dtd. 2026-01-27
SA-
/ - —
2026130.01.2026 151/1998 R K BARIK GENERAL Order Dtd. 2017-12-14
ELPET-
12026(30.01.2026 |27 R K BARIK\ GENERAL Order Dtd. 2026-02-11 |M.J.C.
SA- SECOND
/ _ _
2026(30.01.2026 (337 000 [B R SENAPATI GENERAL Order Drd. 2024-09-20 |>Co0
RFA- FIRST
/ - —
2026130.01.2026 278/2008 D SAMAL GENERAL Order Dtd. 2021-12-22 APPEAL
12026(30.01.2026 |09C D SAMAL GENERAL Order Dtd. 2015-01-19
10493/1999 :
/2026 /30.01.2026 |SEAT K C PANDA GENERAL Entire Order
62/2009
o MISC.
/2026130.01.2026 M BEHERA GENERAL Order Dtd. 2025-12-24 APPEAL
398/2020
SEC.
FAO- MISC
/ o .
2026(30.01.2026 |[e0”, . M BEHERA GENERAL Order Dtd. 2025-12-24 |\ °0-




SEC.

WP (C) -
/ _ —
2026130.01.2026 9532/2003 B BEHERA GENERAL Order Dtd. 2004-11-09
WP (C) - WRIT
/ _ —
2026130.01.2026 8476/2024 S BARIK GENERAL Order Dtd. 2025-08-21 BRANCH
WRIT
WP (C) - BRANCH
/ _ —
2026130.01.2026 33813/2022 N ROUT GENERAL Order Dtd. 2024-02-15 (DIVIS
BENCH-.
/20261(30.01.2026 CRLMC- A K MOHANTY GENERAL Order Dtd. 2014-07-24
2300/2014
MACA— MISC.
/20261(30.01.2026 A K NAYAK GENERAL Order Dtd. 2025-12-13 APPEAL
806/2014
SEC.
CRLMP- PetitionAnnexure,Entire
/ 4
20261(30.01.2026 827/2025 B R SENAPATI GENERAL Order,
12026 (30.01.2026 |NF(C)~ G ROUT GENERAL Order Dtd. 2026-01-09
: : 21620/2024 :
CRLMP- PetitionAnnexure, Entire
/ 14
20261/30.01.2026 1265/2025 S SAHOO GENERAL order,
WA-
/ _01-
2026130.01.2026 2680/2024 S K PARIDA GENERAL Order Dtd. 2026-01-28
WP (C) - WRIT
/ _01-
2026130.01.2026 1700/2026 B DAS GENERAL Order Dtd. 2026-01-27 BRANCH
CRLMP-
/ _01-
2026130.01.2026 55,2026 B DAS GENERAL Order Dtd. 2026-01-28
ABLAPL-
/ _01-
20261(30.01.20206 13973/2025 S DAS GENERAL Order Dtd. 2026-01-29
WP (C) - WRIT
/ _01-
20261(30.01.20206 37370/2025 S DAS GENERAL Order Dtd. 2026-01-29 BRANCH
WP (C) - PetitionAnnexure,Entire WRIT
/
20261(30.01.2026 1560/2026 A BEHERA GENERAL Order, BRANCH
12026 (30.01.2026 "2 (C)- S MOHANTY GENERAL Order Dtd. 2026-01-22
6663/2025
BLAPL- PetitionAnnexure,Entire
/ 14
2026130.01.2026 9415/2025 M DAS GENERAL Order,
CONTC-
/ _ —
2026130.01.2026 3638/2025 M DAS GENERAL Order Dtd. 2026-01-28
/20261(30.01.2026 CRLMC- P K MOHANTY GENERAL Order Dtd. 2026-01-29
: : 3473/2025 )
WP (C) — WRIT
/ _ —
2026130.01.2026 1523/2026 S S PASAYAT GENERAL Order Dtd. 2026-01-20 BRANCH
12026 (30.01.2026 "2 (C)- S S PASAYAT GENERAL Order Dtd. 2026-01-22
: : 1854/2026 )
WP (C) - WRIT
/ _ —
2026/30.01.2026 1921/2026 S S PASAYAT GENERAL Order Dtd. 2026-01-22 BRANCH




WP (C) - WRIT
/ - -
2026(30.01.2026 |72, [PARTHA SARATHI DAS GENERAL Order Dtd. 2026-01-30 |07 ..
WP (C) -
202630.01.2026  |1o, 0000, [S S PASAYAT GENERAL Order Dtd. 2026-01-22
WP (C) - Order Dtd. 2026-01- WRIT
/
2026130.01.2026 1) c,79,/0025 MITHUN DAS GENERAL 28Petition,Annexure,  |[BRANCH
WRIT
WP (C) - BRANCH
/ - -
202630.01.2026 |51, 0 00,5 |S MOHANTY GENERAL Order Dtd. 2026-01-22 | [oor
BENCH-
WRIT
WP (C) - BRANCH
/ — _
2026(30.01.2026 |}, 20 50, , P C DAS GENERAL Order Dtd. 2026-01-21 | [0
BENCH-
WP (C) - PetitionAnnexure,Entire |WRIT
/
2026(30.01.2026 || 5,7 50,5 D MOHAPATRA GENERAL order, BRANCH
CMAPL- PetitionAnnexure,Entire
/ 4
2026(30.01.2026 |/ g >0 . D MOHAPATRA GENERAL order,
/ CMP-
202630.01.2026 |7, ., |B BEHERA GENERAL Order Dtd. 2026-01-28
WP (C) - WRIT
/ - -
2026(30.01.2026 |oo50) 50,5 |C R NAYAK GENERAL Order Dtd. 9999-12-31 | 7 .
/ BLAPL-
202630.01.2026 [g 0000, M BEHERA GENERAL Order Dtd. 2026-02-09 |BAIL-1
/ WP (C) -
202630.01.2026 |5o50c o0, (S K BEHERA GENERAL Order Dtd. 2026-02-02
WRIT
WP (C) - BRANCH
/ - -
202630.01.2026 |o o oo, |S DHIR GENERAL Order Dtd. 2026-01-22 | [oor
BENCH-
/ WP (C) -
202630.01.2026 |15 0 50,, (S K BISWAL GENERAL Order Dtd. 2026-01-27
/ BLAPL-
2026(30.01.2026 | )og 0 o (B K LENKA GENERAL Order Dtd. 2025-12-18
, WP (C) -
202630.01.2026 |0, 0 n0,, |A K NAYAK GENERAL Order Dtd. 2026-01-22
WP (C) - WRIT
/ — —
202630.01.2026 |, 7)o |A K NAYAK GENERAL Order Dtd. 2026-01-27 | 7
WP (C) - WRIT
/ — —
2026(30.01.2026 |70 0o |S R PATTANAIK GENERAL Order Dtd. 2026-01-29 | v .
WP (C) - WRIT
/ — _
2026(30.01.2026 |, 0270 0o |S K MOHANTY GENERAL Order Dtd. 2026-01-29 | 7 .
, WP (C) -
202630.01.2026 |00, oq, |S K MOHANTY GENERAL Order Dtd. 2026-01-29
/2026 /30.01.2026  |[CRLMP- 'S BARIK GENERAL Order Dtd. 2026-01-27




1621/2025

BLAPL-
/ _ _
2026(30.01.2026 |oue M K PANI GENERAL Order Dtd. 2026-01-29
CRLMC- CRIMIN.
/ —- -
2026130.01.2026 312/2026 K DANG GENERAL Order Dtd. 2026-01-29 MISC
0oJc- PetitionAnnexure, Entire
/ 14
2026130.01.2026 2694/1987 J K SHARMA GENERAL Order,
MATA- FIRST
/ _ _
2026(30.01.2026 00 N K ROUT GENERAL Order Dtd. 2025-12-06 | —°°
RSA- PetitionAnnexure,Entire |SECOND
/ 14
2026(30.01.2026 (207, 0 K C SAMAL GENERAL oedior o
CRLMC- PetitionAnnexure, Entire
/ 14
2026130.01.2026 2219/2007 K C SAMAL GENERAL Order,
SA- SECOND
/ - —
2026(30.01.2026  °8 |7 K MOHARANA GENERAL Order Dtd. 2021-03-30 5o 00
WP (C) - WRIT
/ - —
2026(30.01.2026 70 C1° IR K MALLICK GENERAL Order Dtd. 2025-09-19 |no -t
RSA- SECOND
/ - —
2026(30.01.2026 {007 . |S K PATTA GENERAL Order Dtd. 2024-06-26 oo o0
CRLA- CRIMIN.
/ _ _
2026130.01.2026 359/2007 J R NAYAK GENERAL Order Dtd. 2025-12-16 APPEAL
CRLMC- CRIMIN.
/ _ _
2026130.01.2026 5141/2023 M D BISWAL GENERAL Order Dtd. 2023-12-19 MISC
/2026 130.01.2026  |PLAPL” S SATAPATHY GENERAL Order Dtd. 2026-01-29 |BAIL-2
9791/2025
12026 (30.01.2026 |"E(C)- S K JATA GENERAL Order Dtd. 2026-01-29
i 20354/2025 )
WP (C) - WRIT
/ _ _
2026(30.01.2026  [2-7017 IR K MAHABHOT GENERAL Order Dtd. 2026-01-21 |nio'
12026 (30.01.2026 |TRE(O) = p ¥ MIsHRA GENERAL Order Dtd. 2026-01-19 |M.J.C
01 279/2025 : -J.C.
12026 (30.01.2026 |"E(C)~ B SINGH GENERAL Order Dtd. 2025-04-22
0L 561/2025 :
12026 (30.01.2026 | SMET Y DAS GENERAL Order Dtd. 2026-01-07
0L 1127/2025 :
12026 (30.01.2026 |CRLMCT R K MALLICK GENERAL Order Dtd. 2025-12-04
5067/2025
12026 (30.01.2026  |CRLMC- M K NAYAK GENERAL Order Dtd. 2026-02-18
925/2025
12026 (30.01.2026  |CRLMC- M K NAYAK GENERAL Order Dtd. 2026-02-18
955/2025
ABLAPL-
/ - —
2026(30.01.2026  LO0PTC b JENA GENERAL Order Dtd. 2026-01-29
12026(30.01.2026 | CRDMCT K C PANDA GENERAL Order Dtd. 2026-01-30
4449/2025
12026(30.01.2026 | CRDMC- J P KAR GENERAL Order Dtd. 2026-01-30

339/2026




CRLMC-

/ _ _
2026(30.01.2026 SN K MOHANTY GENERAL Order Dtd. 2026-01-30
WRIT
WP (C) - BRANCH
/ —- -
2026(30.01.2026 "7 0C)° s R BARIK GENERAL Order Dtd. 2026-01-29 |7 270
BENCH-
CRLMP-
/ —- -
2026(30.01.2026 |SUUEC B PARTDA GENERAL Order Dtd. 2025-12-15
WP (C) - WRIT
/ _ _
2026(30.01.2026 1707 b K JENA GENERAL Order Dtd. 2026-01-20 |no-C
12026 (30.01.2026 |"ELC) - PATT GENERAL Order Dtd. 2026-01-29
0L 2473/2026 :




